'CENTRAL ADMINISTRATIVE TRIBUNAL

y JABALPUR BENCH, JABALPUR
Caravs Building, 15, Civil Lines, Post bag No. 6 , JABALPUR- 482 001

Dated 'g\zqe Y.

...................................................................

) . Respondent (s)

..................................

A copy of the ORDER dated . 2\ \/D 1 oY passed by the Hon'ble
Tnbunal in the above mentloned case is for\ arded herewuh for necessary action.
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oA 679/03

21.7,04
(14)

None for the applicant
Shri Umesh Gajankush for the respondents
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In this case, the applicant, Smt.Nita Rao,
has moved an MA No.754/04 stating that

he has been assured for the grant of

lief by the respondents and she, therefore,
eks permission to withdraw the OA.

ismissed as withdrawn. U R A
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